
SL NO NAME OF CLAIMET
DATE OF FILING 

CLAIM

NAME TO THE 

AUTHORISE PERSON
ADDRESS

MODE OF 

SUBMITTION
REMARK

1 Shroof Enterprises 3-Apr-25 Aditya Kumar Shroof
Vioray Mall, Netaji Shubhas Road, 

Deoghar

EMAIL & HARD 

COPY

2 Rajshri Productions (P) Ltd 3-Apr-25 P S Ramanathan

Bhavna Building 422, Veer 

Savarkar Road, Prabhadevi, 

Mumbai - 400 025

EMAIL & HARD 

COPY

3 K K HOMES 3-Apr-25 Anurag Dalmia

2nd Floor, City Center Mall, Farm 

Road, PO- Modipara, Sambalpur - 

768 002

HARD COPY

4 Jalan Distributors 2-Apr-25 Kishan Damani
183/1 Lenis Sarani, Kolkata - 

700013
EMAIL

5
Ujala Dealers Pvt Ltd 

(Koderma)
12-Apr-25 Mukesh Bhalotia

5 Loudon Street, 3A 3rd Floor, 

Kolkata-700017
HARD COPY

6
ASL Fortune Pvt Ltd 

(Jamshedpur)
22-Apr-25 Varun Kumar Srivastav

Plot No. 1560, NH-33, Mango, 

Jamshedpur - 831012
EMAIL

7 OM Shanti Realties Pvt Ltd 2-Apr-25 Sri Gopal Mundra
Shanti City Center Mall, Sarbahal 

Road, Jharsuguda - 768201
EMAIL

8
Indralok Tower 

(Hazaribagh)
24-Apr-25 Alok Kumar (Partner)

Gowal Toli Chowk, Main Road 

Boddam Bazar, Hazaribagh
EMAIL

9 Orbgen Technology Pvt Ltd 22-Apr-25 Ali Kausar Siddiqui

Navins Presidium, 2nd floor, Block - 

B, 103A, 105A & 173, Neson 

Manickam Rd, Aminjkarai, Chennai 

- 600029 (TN)

EMAIL

10 24X7 Security Services 22-Apr-25 Jhunjhun Kumar

Flat No. 1/3 7HF , IDTR Housing 

Flat, 2nd Floor, Near Sarita 

Cinema, Adityapur - 831013 (JH)

EMAIL

11
24X7 Security Services Pvt 

Ltd
22-Apr-25 Jhunjhun Kumar

Flat No. 1/3 7HF , IDTR Housing 

Flat, 2nd Floor, Near Sarita 

Cinema, Adityapur - 831013 (JH)

EMAIL

GENERAL INFORMATION



SL NO. TYPES OF FORM USED
CORRECT FORM 

FILLED

LIST OF DOCUMENTS 

SUBMITTED

RELETED PARTIES OR 

NOT
REMARKS

1
FORM B 

(for oprational creditors)
YES Copy of the ladger sheet NO

2
FORM B 

(for oprational creditors)
YES Copy of the ladger sheet & Bill NO

3
FORM B 

(for oprational creditors)
YES

Copy of the order of Ho'nble 

NCLT Ahemedabad & Copy of 

Bills & Calcullations, etc

NO

4 NO - Copy of ledger -

5
FORM B 

(for oprational creditors)
YES Copy of the ladger sheet & Bill NO

6
FORM B 

(for oprational creditors)
YES Copy of the ladger sheet & Bill NO

7
FORM B 

(for oprational creditors)
YES Copy of the Bill NO

8
FORM B 

(for oprational creditors)
YES Copy of the Bill NO

9
FORM B 

(for oprational creditors)
YES Copy of the Contract NO

10
FORM B 

(for oprational creditors)
YES Copy of the ladger sheet & Bill NO

11
FORM B 

(for oprational creditors)
YES Copy of the ladger sheet & Bill NO

TYPES OF CLAIMET & AMOUNT CLAIMED



SL NO
PRINCIPLE 

AMOUNT

INTEREST 

AMOUNT

PANNEL AND 

OTHER 

CHARGES

WHETHER 

SECURITY 

CREATED

DETAILS OF 

SECURITY 

INREST 

CREATED

TOTAL AMOUNT 

CLAIMED

PRINCIPLE 

AMOUNT

INTEREST 

AMOUNT

PANNEL AND 

OTHER CHARGES

AMONT AS PER 

THE BOOKS OF 

THE CD

AMOUNT 

UNDER 

VERIFICATION

AMOUNT 

REJECTED

TOTAL 

ADDMITED 

AMOUNT

REMARKS

1

6,772,231.00 734,869.00 NIL NO NO 7,507,100.00 NIL NIL NIL NIL NIL NIL NIL

2

502,996.00 17,364.00 NIL NO NO 520,360.00 NIL NIL NIL NIL NIL NIL NIL

3

32,944,561.00 4,905,467.00 NIL NO NO 37,850,028.00 NIL NIL NIL NIL NIL NIL NIL

4

69,703.00 0.00 NIL NO NO 69,703.00 NIL NIL NIL NIL NIL NIL NIL

5

3,051,339.00 0.00 NIL NO NO 3,051,339.00 NIL NIL NIL NIL NIL NIL NIL

6

2,892,523.50 0.00 NIL NO NO 2,892,523.50 NIL NIL NIL NIL NIL NIL NIL

7

725,665.00 0.00 NIL NO NO 725,665.00 NIL NIL NIL NIL NIL NIL NIL

8

2,713,692.00 0.00 NIL NO NO 2,713,692.00 NIL NIL NIL NIL NIL NIL NIL

9

2,800,000.00 0.00 NIL NO NO 2,800,000.00 NIL NIL NIL NIL NIL NIL NIL

10

9,057,270.00 0.00 NIL NO NO 9,057,270.00 NIL NIL NIL NIL NIL NIL NIL

11

1,491,960.00 0.00 NIL NO NO 1,491,960.00 NIL NIL NIL NIL NIL NIL NIL

68,679,640.50

INFORMATION OF AMOUNT CLAIMED AMOUNT ADDMITED BY IRP

As CD has not 

provided the 

financials and list 

of the crediters 

along with books 

of the accounts 

hence amount 

could not be 

tallyed.

Application has 

been filed before 

NCLT 

Ahmedabad 

under section 

19(2) and 

direction has 

been issue for 

the compliances.


